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Raj Kumar Pandey,

Son of Late Sri Hanuman Prasad Pandey,
R/0 Village Londra, P.O. Purva Bazar, >
District Gorakhpur. B L

'f - - - - - - - - - - Appl icant

- By Advocate : Shri S. N. Shukla

i .
\ Versus

il Union of India,
through the General Manager,

North East Railway,
Gorakhpur.

; i The Divisional Rail Manager (Personnel),
| North East Railway,
Varanasi.

.Respondents

!
f
|' - - - - - - - [
|

By Advocate : Shri P. N. Rai

ORDER
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| Shri S. N. Shukla, counsel for the applicant

states that the applicant had applied for
compassionate appointment in January 1992. This was

not considered by the respondents vide their impugned

_{—Iﬁf order dated 11.04.2005. Learned counsel for the |
? applicant states that it 1s not a reasoned and t
| speaking order and as such he feels that his case has l
% not been considered adequately by the respondents. He
{

further states that two representations submitted by

i the applicant dated 07.09.2006 and 26.12.2006 are :

f still pending before the respondents.
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reasoned and

stage itself. No c:as“ﬁs
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